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Additional Chief Secretary Forest <csforestjk@gmail.com>
I M Gmai!

OA No.594/2022 titled Syed Riyaz V/s Union Territory of J&K & Ors.
2 messages

Additional Chief Secretary Forest <csforestjk@gmail.com>
To: .iudicial-ngt@govin, gmkawoosa@yahoo.com, Dheeraj Gupta <dheerark@gmail.com>, Ravneet singh <singhravneetl g8l @gmail.com>

Sat, Apr 6, 2024 al5.22 PM

t Annexure 'X'.pdf

' I Annexure'l'.pdf

I Annexure'll'.pdI

f Annexure 'lll'.pdf

f Annexure'lV.pdf

R/Sir,

Kindly find attached herewith a copy of ATR along with enclosures in respect of O.A No.594/2022 lilled Syed Riyaz V/s Union Territory of
J&K & Ors for kind consideration please.

6 attachments

Final ATR.pdf
1329K

I of 2

tl Annexure 'Vll'.pdf
511 K

4/6/2024, 5:26 Ply
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tr Annexure 'Vlll'.pdf
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10343K
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t

Additional Chief Secretary Forest <csforestjk@gmail.com>
To: judicial-ngt@govin

Sat, Apr 6, 2024 at S:25 pM

R/Sir,

Kindly find attached herewith a copy of ATR along with enclosures in respect of O.A No.594 t2022 ti|'ed Syed Riyaz V/s Union Territory of
J&K & Ors.

lQuoted text hiddenl

6 attachments
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Final ATR.pdf
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B Annexure 'Vll'.pdf
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f,\
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J&K PCCJammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Financiat Commissioner (Additionat Chief Secretary),
Department of Forests, Ecotogy and Environment,
Civit Secretariat,
Jammu/Srinagar.

No.:- JKPCC/NGTi13o I \ I q> Dated:- O( -05-2024.t-
Sub:- O.A No.594/2022 titted Syed Riyaz Vs UT of Jammu and Kashmir & Ors.

Sir,

Kindty refer to the subject cited above, wherein, the Hon'bte National Green

Tribunal vide its Order dated 08-04-2024 in O.A NO. 594/2022 titted Syed Riyaz Vs UT

of J&K & Others have sought response from the Principat Secretary, Department of

Forest, Ecotogy and Environment, J&K and the case is tisted for hearing before the

Hon'bte NGT on 2'l -05-2024.

ln this connection, I am directed to enctose herewith a brief note on the status

of functioning of J&K Pottution control committee.

Yours faithfutty,

q6lk[t*"'"V
(Ghansham Sinph) J KAS'Membersecref,ry 6 5 >+
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Brief Report on functioning of J&K Pottution Control Committee

1. The Jammu and Kashmir Pollution Control Board (now Jammu and Kashmir

Poltution Control Committee-JKPCC) was created in the year 1987 vide Govt.

Order No. 34 of 1987 dated 30-08-1987 in pursuance of sub-section (1) of section

4 of the Water (Prevention & Controt) of Pottution Act 1974. J&K PCC is a Statutory

Body entrusted with enforcement of environmental laws within the territoria[

jurisdiction of UT of J&K. The CentraI Poltution Contro[ Board, in exercise of

powers conferred by Section 4, ctause (4) of the Water (Prevention and ControI

of Potlution) Act, 1974, and section 6 of the Air (Prevention and Control of

Potlution) Act, 1981 has detegated att its powers vested under the said acts in

respect of the UT of J&Kto the Jammu and Kashmir Poltution ControI Committee,

in terms of notif ication dated 25 March 2A21

2. Senior most IFS Officer of the Rank of PCCF is posted as Chairman, J&K SPCB /

J&K PCC with rich experience in the fietd of Environmenta[ Conservation,

Administration & Enforcement of Laws. Simitarty, officers with considerabte

experience in handting Administrative and legaI matters at fietd leveI are posted

as Member Secretary.

3. Constitution of Board: Board / Committee includes representatives from

different fietds as under:

a) Forest, Ecotogy & Environment.

Page 1 of 4
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b) lndustries & Commerce Department

c) Housing & Urban Devetopment.

d) Transport Department

e) Heatth & MedicaI Education Department.

f) LocaI Authorities.

g) Ministry of Environment, Forest and ctimate change, Jammu, or his/her

Nominee.

h) Witdtife

i) Academics

j) CentraI Poltution Controt Board or his / her Nominee

Constitution Appended as Annexure - 'A'

4. There are 22 Divisional Off ices, in UT of J&K one in each district, except Jammu &

Samba where there are two Divisionat Offices each. These DivisionatOffices are

under administrative controI of respective Regional. Director, Jammu & Regionat

Director, Kashmir

5. Laboratories: Both Jammu & Kashmir regions have a parattel. set up of Air, Water

and M icrobio togy [a boratories a [ong with staff

ln addition to the above, J&K PCC has entered into MoU with Central. University

of Jammu for estabtishment of the Himatayan AerosoI Research lnstrumentation

Page 2 of 4

271594



Facitity (HARI). AerosoI sampting, gravimetric anatysis and chemicaI anatysis for

etements and carbonaceous fraction can be carried out in HARI facitity.

6. Availabitity of manpower and steps taken to strengthen J&K PCC:

a) The J&K SPCB was created in 1987 with meager staff strength of 38 posts

with subsequent addition of 407 posts in 1996, thereby, increasingtotaI

sanctioned strengthened lo 445, as on date J&K SPCB (now on J&KPCC)

is operating with 239 posts and 206 posts are lying vacant on existing

strength. (Gopy of the vacancy position is enclosed as Annexure 'B')

b) 131 vacant posts under direct recruitment quota stands referred to J&K

Government for recruitment through J&K Service Setection Board. So far

41 appointments have been made on the recommendation of J&K Service

Setection Board. The detaits is as fottows:-

c) The process for recruitment of other posts that have been referred to J&K

Service Selection Board has atso been initiated.

# Name of the post Setection / appointments made
1) Junior EnvironmentaI Engineer 05

2) J unior Scale Stenographer 01

3) Junior Assistant 10

4) Orderty 06

5) Laboratory Attendant 05

6) Fietd lnspector 14

Total 41

Page 3 of 4
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d) The proposal of J&K PCC for restructuring of its cadre is a[so under

consideration with the Government.

7) Funds:- J&K Pottution Control Committee was provided an amount of Rs. 1.50

Crores under CAPEX Budget for the year 2023-24 and Rs. 1.50 Crores has been

approved for the FinanciaI Year 2024-25 as we[t. In addition, the government attocated

Rs. 26.94 Crores to J&K Pottution Control committee under non-ptan and a provision of

Rs. 28.03 Crores has been kept for the year 2024-25. J&K Po[[ution Committee atso

utitizes the consent budget available with it, and it utitized an amount of Rs. 3.48 Crores

for meeting its operationaI expenses in 2023-24.

Page 4 of 4
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CENTRAL POLLUTION CONTROL BOARD

NOTIFICATION

New Delhi, the 25th March,202l

F.No. C-603/J&K PCC/Legal-2021.-In exercise of the power conferred by Section 4, clause (4) of the

Water (Prevention and Control of Pollution) Act,1974 (Act No. 6 of 1974) and Section 6 of the Air (Prevention and

Control of Pollution) Act, l98l (Act No. 14 of 1981), the Central Pollution Control Board (CPCB) delegates all its

powers vested under the Water (Prevention and Control of Pollution) Act, 1974 and the Air (Prevention & Control of
Pollution) Act, 1981, in respect of the Union Tenitory of Jammu & Kashmir to the under mentioned committee

specified by the Central Government:

L Chairman, Jammu & Kashmir Pollution Control Committee - Chairman

2. Additional Secretary, Forest, Ecology & Environment Department, Union Territory - Member

of Jammu & Kashmir

3. Administrative Secretary, Industries & Commerce Department, Union Territory of - Member
Jammu & Kashmir

4. Adminisrative Secretary, Housing & Urban Development Department, Union - Member

Tenitory of Jammu & Kashmir

5. Administrative Secretary, Transport Department, Union Territory of Jammu & - Member

Kashmir

6. Administrative Secretary, Health & Medical Education Department, Union - Member

Territory of Jammu & Kashmir

301597
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7. Commissioner, MunicipalCorporation, Jammu

8. Medical Superintendent, Government Medical College, Jammu

9. Regional officer, Ministry of Environment, Forest and climate change, Jammu, or
his/her Nominee

10. Dr. Pankaj chandan, Director, Nature, wildlife & climate change, National
Development Foundation (NDF), Jammu

I l. Prolbssor Anil K. Raina, Department of Environmental science, University of
Jammu

12. Member secretary, central Pollution contror Board or his/her Nominee

13. Managing Director, Small Industrial Corporation, Jammu & Kashmir

14. Member Secretary, Jammu & Kashmir pollution control committee

And,

(i) This Committee may be called as Jammu & Kashmir Pollution Control Committee.(ii) The Notification shall came into force with immediate effect.

Member

Member

Member

Member

Member

Member

Member

Member Secretary

SHIV DAS MEENA, Chairman, CPCB

lAdvt-IIV4/Exty I 5 60 I 20 -202 tl

Uploaded by Dte. of Printing at Covernment of India Press, Ring Road, Mayapuri, New Delhi-l10064
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Staff Strength of J&K Pollution Control Committee

S.No Designation Pay level Level No. of
posts

In position Vacant

Chairman Level 17 22s000 0l 1

2. Member Secretary Level 14 (20s400-224400) 0l I

J Regional Director Level 12 (78800-209200) 02 2

4. Financial Advisor Level 12 (78800-209200) 0l I

5 Legal Advisor Level I 1 (67700-208700) 0l I

6. Environmental
Engineer

Level I 1 (67700-208700) 0l I

7 Scientist "C" Level I I (67700-208700) 02 2

8. Principal Scientific
Officer

Level I I (67700-208700) 0l I

9 Scientist "B" Level 8 A (s0700-160600) 06 J J

10 Sr. Scientific Officer Level 8 A (s0700- r 60600) 0r I

ll Scientific Officer Level 8 A (50700- l 60600) 0l I

t2 Asstt.Env.Engineer Level 8 A (50700- l 60600) ll 8 J

13. Adminishative
Officer

Level 8 (47600-ls l 100) 0l I

14 Assistant
Director(P&S)

Level 8 (47600-lsr 100) 0l I

l5 Assistant Director
(M&M)

Level 8 (47600-l5l 100) 0l I

l6 Vigilance
Officer(AEE)

Level 8 (47600-rsl 100) 0l I

t7 Accounts Officer Level 8 (47600-15 l 100) 0l 1

r8 Asstt. Accounts
Officer

Level 7 (44e00-142400) 02 2

t9 Section Officer Level 7 (44900-142400) 04 4

20 Statistical Officer Level 7 (44900-142400) 02 2

2t Information Officer Level 7 (44900-t42400) 02 2

22 Sr.Scale
Stenographer

Level 7 (44900-142400) 0l I

23 Senior Lecturer Level 6 F (40800- r 29200) 0l I

24 Liaison Officer Level 6 F (40800- r29200) 0l I

25 Scientist "A" Level 6E (3s900-l 13s00) l8 t4 4

26 Estate Officer Level 6E (3s900- l I 3s00) 0t I

27 Computer Analyst. Level 6 E (3s900-r 13500) 02 2

I
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28 Law Officer Level 6E (3s900-l 13s00) 0l I

29 Jr. Env. Engineer Level 6 D (3s800-l 13200) 26

19 930 Jr. Engineer Level 6 D (35800-l 13200) 02

3l Head Assistant Level 6 B (35600-l 12800) 06 3 3

32 Accountant Level 6 B (3s600-l 12800) 04 2 2

JJ Statistical Assistant Level 6 B (35600-r 12800) 08 4 4

34 Junior Scale
Stenographer

Level 6 B (3s600-r 12800) 03

35 Draftsman Level 6A (3ss00-l 12600) l3 ll 2

36 Research Asstt. Level 6 (35400- r 12400) 17 7 l0

37 Field Inspector Level 6 (3s400-l 12400) 32 19 16

38 Field Inspector Level 6 (35400-l 12400) 03

39 Computer Assistant Level 6 (3s400-l 12400) 05 5

40 Asstt.Law Officer Level 6 (35400-r 12400) 02 I I

4t Jr.Scientific Asstt. Level 6 (35400-l 12400) ll ll
42 Laboratory Assistant Level 6 (3s400- I 12400) 2t 2 19

43 Asstt. Information
Officer

Level 6 (35400-l 12400) 02 1

44 Senior Assistant Level 5 (2e200-92300) 24 l5 9

45 Jr.Sts. Asstt. Level 5 (2e200-e2300) 04 4

46 Accounts Asstt. Level 5 (2e200-92300) 06 2 4

47 Junior Assistant. Level 4 (25s00-81 100) 48 38 l0

48 Field Assistant Level 4 (25s00-81 100) 30 8 22

49 Data Operator Level 2 (19900-63200) 04 1 J

50 Driver Level 2 ( l 9900-63200) 25 6 l9

5l Orderly Level SL I ( 14800-47 I 00) 48 34 t4

52 Lab. Attendant Level SL I ( 14800-47 I 00) 32 l1 2t

Total 445 239 206

1
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